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 Title:  Request  government  to  give  unemployment  allowance  to

 unemployed  youngsters  throughout  the  country  till  the  time  they  get

 employment.

 SHRI  SU.  THIRUNAVUKKARASAR  (TIRUCHIRAPPALLI):  Hon.

 Chairperson,  Sir,  thank  you  very  much  for  giving  me  this  opportunity.

 Today  nearly  30  crore  youngsters  are  unemployed  throughout  the

 country.  The  Government  promised  to  provide  2  crore  jobs  every  year.

 But  the  promise  has  not  been  fulfilled.  Students  in  order  to  complete

 their  studies  take  loan  from  the  banks  and  their  parents  pledge  their

 properties  and  land  to  get  their  children  educated.  But  after  completion

 of  their  studies  they  are  not  getting  employment.  So,  these  unemployed

 youths  resort  to  different  ways  of  life  and  some  of  them  commit  suicide,

 some  of  them  join  terrorist  groups  and  it  goes  on.

 Sir,  I  would  like  to  urge  upon  the  Central  Government  to  give

 unemployment  allowance  to  unemployed  youngsters  throughout  the

 country.  It  can  be  Rs.  3000  for  those  unemployed  youth  who  have

 passed  the  12th  standard;  it  could  be  Rs.  5000  for  those  unemployed

 youth  who  are  graduates  and  post-graduates.  The  expenses  can  be  shared

 by  the  States  and  the  Central  Government.  They  can  help  the  youngsters

 till  the  time  they  get  employment.  This  unemployment  allowance  should

 be  given  to  the  unemployed  youth  of  our  country.  This  is  very  important.
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